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Shri Binoy Abraham                …….. Appellant 

Operations Manager M/s. Aspam Petronergy Pvt Ltd., 
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VERSUS 
 

C.C.-Kandla             ……Respondent 
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Shri Salil Arora, Advocate and Shri Sudhanshu Bissa, Advocate for the Appellant   

Shri Ashok Thanvi, Assistant Commissioner (AR) for the Respondent  
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       DATE OF HEARING: 08.01.2024 
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The appeal is disposed of. For order, see order of date in Custom Appeal 

No. 10967 of 2018.  
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